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Report thereon, under sub-section (4) of section 52 of the Competition Act,

2002.
[Placed in Library. See No. L.T. 1748/18/24]

Report and Accounts (2023-24) of WDRA, New Delhi and related papers

SYHIRBT AR, @ 3R WG faavur d=3em § I w301 (st fees
SIS Fi9fOrE): HEIGY, H HIVSRIRYT (f9eTd SiR fafrms) s1ief=aH, 2007 @1
IRT 39 B JU-YRT (3) AR GRT 38 BT IY-GRT (4) & e Fr=iferRad g=i & Y-
T Hfey (Soi T fRw<1 ) 1 geel uR vl §:-
(a) Annual Report and Accounts of the Warehousing Development and
Regulatory Authority (WDRA), New Delhi, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1609/18/24]

l. Appropriation and Finance Accounts (2023-24) of the Union
Government

1. Reports of the Comptroller and Auditor General of India for various
years

o warerm A g wA N der derd): AEeT, § 6 & e 1516 @S (1)

& I FrforRad ufcrdesl &1 b-Udh Ui (ISl 921 2=t §) |41 ued WX
Rl g

I. (i) Union Government Appropriation Accounts (Civil) — for the year 2023-

2024;
[Placed in Library. See No. L.T. 1749/18/24]

(i) Union Government Finance Accounts for the year 2023-2024;
[Placed in Library. See No. L.T. 1750/18/24]

Il. (i) Report of the Comptroller and Auditor General of India for the year
ended March, 2023 — Compliance Audit Report on Examination of
assessments of companies dealing in the business of ‘Distilleries and
Breweries’ by the Income Tax Department — Union Government —

Department of Revenue - Direct Taxes Report No. 09 of 2024;
[Placed in Library. See No. L.T. 1751/18/24]
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(i) Report of the Comptroller and Auditor General of India for the period
ended March, 2021 — Union Government — Ordnance Factories —

Report No. 10 of 2024;
[Placed in Library. See No. L.T. 1752/18/24]

(iii) Report of the Comptroller and Auditor General of India for the period
ended March, 2021 — Union Government — (Defence Services — Army)

— Report No. 11 of 2024 (Compliance Audit-Defence);
[Placed in Library. See No. L.T. 1753/18/24]

(iv) Report of the Comptroller and Auditor General of India for the year
ended March, 2022 — Union Government — Department of Revenue —

Direct Taxes - Report No. 13 of 2024;
[Placed in Library. SeeNo. L.T. 1754/18/24]

(v) Report of the Comptroller and Auditor General of India for the year
ended March, 2022 — Subject Specific Compliance Audit on
Outstanding Demand on Income Tax Assessees — Union Government

— Department of Revenue — Direct Taxes — Report No. 14 of 2024;
[Placed in Library. See No. L.T. 1755/18/24]

(vi) Report of the Comptroller and Auditor General of India — Performance
Audit on Training of Pilots in Indian Air Force — Union Government —
Defence Services (Air Force) Report No. 15 of 2024 (Performance Audit

— Defence);
[Placed in Library. See No. L.T. 1756/18/24]

(vii) Report of the Comptroller and Auditor General of India for the year
ended March, 2021 — Union Government — Defence Services (Air

Force) — Report No. 16 of 2024 (Compliance Audit — Defence); and
[Placed in Library. SeeNo. L.T. 1757/18/24]

(viii) Report of the Comptroller and Auditor General of India — Performance
Audit on Export Promotion Capital Goods (EPCG) Scheme — Union
Government (Department of Revenue — Indirect Taxes — Customs)

No. 17 of 2024.
[Placed in Library. See No. L.T. 1758/18/24]
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